SHRI B. N KUREEL: As I have
stated already, the Central Govern-
ment have responded to their request
and a board which has been consti-
tuted, 1s to visit the spot by the end
of this month, and they will sit there
and formulate the schemes.

SHRI SAMAR GUHA: 1 have a
similar  question, namely Q. 408
which relates to exactly the same
subject

AN HON. MEMBER: The hon.
Member 35 1co late

SHRI H. N. MUKHERJEE: May I
kncw whether Government are aware
that to solve the sea and river ero-
sion problem 1in West Bengal and
tontiguous areqs, 1t 1s  essential to
have serinus hydrological nvestiga-
tions 1n the continental shelt of the
Bay of Bengal? May ] know whe-
ther any steps have been iaken by
Govoinment in this regard up to date
wnd 1f net, why not?

SHRI B N, KUREEL: The survey
has Leen made already The hydio-
logical enginecring experts and the
IIT people have surveyed ihe area.

SHRI JAGANNATH RAOQ. Erosion
as a result of floods and tidal waves
s a recurring phenomenon in our
country. Has the GQGovernment of
Indra constituted any fund to come
to the rescue of the affected States
to take measures tor prevention of
erosiun?

SHRI B. N. KUREEL: I have al®
tcady stated that these works are In-
cluded in the flood control sector
which are the responsibility of the
State Government. The Ceniral Gov-
ernment also consider giving assis-
tance to them when the State Gov-
ernments submit specific reports and
say that they are in a tight position
regarding funds and that they want
some assistance from us; that is being
considered,

SHRI DINEN BHATTACEARYVYA:
May 1 know whether it is a fact that
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because of erosion and silting and
due to bad planning the lower Damo-
dar portion, especially two districts
of Howrah and Hooghly, are devas~
tated every year or every alternate
year and there 1s havoc of the flood?
Flood control is part of the DVC
schame. Due to bad scheming and
bad implementation of the scheme
every year people have to suffer.
Have the Government any concrete
plan for the development of this area,
tor checking of erosion and siltmg m
the lower Damodar river so that
there wall not be flood every year in
that area”

SHRI B N. KUREEL: Some of the
schemes had been taken and the Cen-
tra] Government have allotted Rs 11
crores for these prionity works to
minimise floods. That has to be
spent 1n the remaming years of the
Fourth Plan

Nation-Wide Drive to Check Theft
ang Pilferage

*402 SHRI RAJDEO SINGH: Wili
the Mimister of RAILWAYS be pleas-
ed to state:

(a) whether with the co-operation
of the State Government and recog-
nised trade unions a nation-wide
drive was launched in January this
year to check thefts and pilfcrages
on Indian Railways,

(b) if so, the results achieved; and

(c) whether with the introduction
cf RPF the thefts and pilferages
have increased or decreased?

THE MINISTER OF RAILWAYS
(SHRI T. A. PAI) (a) and (b). Yes
Sir. Two types of Joint Committee
viz. State leve] Committee and Basic
Unit Level Committee were set up
during January 72 on each Railway to
climinate the thefts and Pilferages.
As the Committees have been func-
tioning only for a few months it 1s
too early to assess the results. How-
ever greater consciousness hag been
created amongst Railwaymen to-
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wards reduction of compensation
claims and more co-operation 1s forth
coming from the State Goveinment
Authorities

(c) With the considerable increase
1n traffic, there 15 an increase in thefts
and pulferages on Railways The
Railway Protection Force has been
trying 1its best to protect and safe-
guard the railway pioperty and ful-
fil the other duties assigned to 1t The
presence of the foice has a gieat pre-
ventive effect Steps are also afoot
to reorganise this force to make 1t a
better instrument to reduce thefts
and pilferages on the Indian Railways

SHRI RAJDEO SINGH The ans-
wer to part (c) of the question 1s not
very clear The RPF 1s some years
old now and the Government must
have made some assessment of 1ts
performance In this context, I want
to know clearly whether with the
introduction of the RPF, and 1its cost
to the Government thefts and pilfe-
rages had proportionately decreased
or not?

SHRI T A PAI The RPF was first
of all appointed as watch and ward
staff of the railways, looking after
the properties and only when the
proportion of goods that were trans-
ported by the railway system increas-
ed, they were given certain police sta-
tus 1n order to protect this property
Even now you cannot say that they
have all the powers to deal with the
situation as effectively as we wish
Nevertheless considering that we are
transporting about Rs 8500 crores
worth of goods every year apart
from our own assets of Rs 8000
crores which are bemng looked after
by the RPF the losses due to thefts
which amount to about Rs 9 crores
cannot be considered to be very much,
though one would like to avoid them

Mt wuw fog ¥ oAl waew
Y ArepA & i g9 a0 ugd 9w A
FAT T &1 I A Har o9 /Y
O TW q17E FA F AR} A
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we ?oaf g a & A SRR
g & wro #17 & o wT R  afw
¥ wifar &5 a5 ?

SHRI T A PAI The theft 1s 1n
proportion to the value of the goods
transported In 1968-69 the claims
were Rs 756 crores which was an
mcrease of Rs 168 crores over the
previous years But in  1971-72 1t
was Rs 9 54 crores which was an in-
crease of only Rs 40 lakhs over the
previous years, while the prices of
the commodities have gone up I do
not want to say that thefts are con-
fined only to the rallways nor do I
want to condemn people unneces-
sanily Any cnime anywhere, whe-
ther 1n raillways or outside should be
prevented and 1t 1s our duty to pro-
tect the property we are trying to
see that these losses are reduced

«ft ganE amEt o 97 0w
& fay T et fy fewroa s
2 | w|mr oA o fred faefr 2
N agraw & 7 2 e ¥ W
fograd #ar A § &5 o @ 0w A
g F& A AT G F G v q0
T tar  gafeg W fear @ &
1T 0 OF § FT°UA & A1 WF 0FT-
o & 737 N fored aga sar
fasft 7T S garr o0 & fr e ot W
Y exfew faar s g Y o o
F 9 ™ RO AFAEATH 7
«TGT AMM, §F G ALK T FT 77
2 7 gedioF F g § o foswd
fadt § 9% AR ¥ T [T Y
ar T, ag R A = g
SHRI T A PAl None of the State
Governments have asked to disband
the RPF and entrust the entire res-
pousbility to them On the other
hand, we arz also paying Rs 3 crores
to the State Governments for carry-
ing on policing activities on  behalf

of Governmant Railway Police I am
sure one is not the substitute for the
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other. If you say %hat because of
this diarchy there is some confusion,
T agree with it and therefore, as I
told the House, I would like to build
up a task force out of these men so
that we may take up this question
with the State Governments to make
this force really effective and we may
entrust more 1esponsibilities to them
than depending on the Government
Railway Police,

ot Tiatag wf wat : SR FAW
F gue @ ova o1 fad s § Qe

SHRI T. A. PAI: I am happy this
question has been asked, In 1871
(Jan. to Oct.) outsiders were 14,411
out of 15,862, Railway employees
were 1272 and RPF staff 179. In 1972,
during the same period out of 17,811
people, 16,098 were outsiders; 1522
were railway employees and RPP
staff were 191.

MR, SPEAKER: Next question.

SHRI JYOTIRMOY BOSU: May 1
ask one dizect supplementary just
lasting 20 seconds?

MR. SPEAKER: No. Don't try lo
argue like this as if you are selling
some goods.

Closure of Nangal Fertiliver Factory
Demanded by Punjab Government

*404. SHR1 RAMKANWAR: Will
the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether Punjab Government
have recently demanded immediate
closure of the Nangal Fertilizer Fac-
tory in order to ease the present
power crisis in the State; and

(b) if so, the reaction of Government
thereto?

THE MINISTER OF LAW AND
JUSTICE, AND PETROLEUM AND
CHEMICALS (SHRI H. R. GOKHA-
LE):

(a) The Punjab Government have
approached Central Government with
a request for further reduction in
power supply to the Nangal factory
which at present 1s receiving supply
at 98 MW,

(b) The matter is under considera-
tion.

=t Towdee & Wl mEem
WA AEAT g 6 o wowre &
TR § AN TETH FCEA 1 T2
T F WA AT § AT oy = Prad
fem & a1 @t § AR fvael Wi farrsfy
W [ T AN AR GO g i Wik ag
g & § R fwel 91 g6k
s ?

SHRI H. R. GOKHALE: The shor-
lage has unfortunately been there for
a considerable time, because the sup-
ply of electricity is not available
1o the extent to which the Nangal
project was entitled under the con-
tractual arrangements, which was 164
MW. But this is a matter of priority.
There is demand for power for irri-
gation also. There are other reasoms
like the going down of the lake level
for shortage of ‘power. While we cer-
tainly do not like that any shortage
should be there, unfortunately we
have to put up with this position
that we carry on with 98 MW only ag
against 164 MW, which is the contrac-
tual supply we are entitled to. We
are helpless in this matter.

st arfest e : ww g
¥ IO 1 Wy Tferaw g Mivwew
fafrec v daw aft &, @ =t
wae e T v frfiret g
R g dumE wqw gur W Wy
T & At § 5w A § wdif S fr et
AR T fin W ¥ o





